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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 06.10.2016

NAME OF THE COMPANY: M/s. Om Prakash Talwar V/s. M/s. Logic Controls Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER
Ms. Riya Ghosh learned counsel has appeared on behalf of the petitioner. Learned counsel for

the respondent is present. Learned Counsel have stated that the parties are exploring the possibility of

entering into an amicable settlement in the matter. Learned counsel seek and are given 6 weeks’ time

finally on that count.

List on 25.11.2016.
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